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Under Section 7 of IBC, 2016

In the matter of:

Vidya Educare Pvt. Ltd.
...Financial Creditor

Versus

M/s Prayag Polytech Pvt. Ltd.
... Corporate Debtor

Due to technical glitches in conducting the video conferencing, the matter

could not be taken up. Hence, adjourned to 13.05.2021.
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